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CENTRAL AOmNISTRATIVE TRIBUNAL

PRINCIPAL BENCHJ NEU DELHI

O.A. No. 515/90

Neu Delhi this 9th Day of 3une 1994

Hon'ble Hr, 3.P. Sharma, flember (3)
Hon'ble fir. B.K. Singh, Hembsr (a)

iSmt. Chandrauati,
U/o Late Shri Bansi Ram
Village 3aijbpur \/airpur
P.O. Dadri, Distt. Ghaziabad.
T ehsi1 Dadri, U.P«

(Bv Advocate l Mone)
l/s.

1» Union of India
through its Secretary,
Ministry of bJQrks.& House,
Nirman Bhauan, Neu Delhi,

2. Director of Uorks,
Central Public.Uorks Department,
Nirman Bhauan,
Neu Delhi.

3, The Executiv/e Engineer (E)',
Central Public Uorks Department,
Electrical Qivision No, lU,
yidyut Bhauan, Neu Delhi.

(By Advocate : Shri V.S»R. Krishnan)

ORDER

Hon'ble Flr« 3.P. Sharma. rOember (3)

Applicant

... Respondent

Case called. None present. The application is

dismissed^ default.

(B.TCr'^ljinh)
Member (aJ

(3,P, Sharma)
riamber ( 3)
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